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Supreme Court   [13] 
Assent, Withholding or Reservation of Bills by the Governor & the President of India, In re, (B.R. 

Gavai, C.J. and Surya Kant, Vikram Nath, P.S. Narasimha and A.S. Chandurkar, JJ.), 2025 SCC 
OnLine SC 2795 

Benny D'Souza v. Melwin D'Souza, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023 SCC OnLine SC 
2541 

Bharat Coking Coal Ltd. v. Workman-Shahdeo Das, (Vikram Nath and Sandeep Mehta, JJ.), 2025 
SCC OnLine SC 2796 

CIT v. American Express Bank Ltd., (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine 
SC 2806 

Danesh Singh v. Har Pyari, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 2805 
Devendra Kumar Tripathi v. Oriental Insurance Co. Ltd., (Ahsanuddin Amanullah and K. Vinod 

Chandran, JJ.), 2025 SCC OnLine SC 2800 
Manojbhai Jethabhai Parmar (Rohit) v. State of Gujarat, (Vikram Nath and Sandeep Mehta, JJ.), 

2025 SCC OnLine SC 2803 
Moideenkutty v. Abraham George, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC 

2804 
National Insurance Co. Ltd. v. Neeru Devi, (Ahsanuddin Amanullah and K. Vinod Chandran, JJ.), 

2025 SCC OnLine SC 2799 
Nayan Bhowmick v. Aparna Chakraborty, (Manmohan and Joymalya Bagchi, JJ.), 2025 SCC OnLine 

SC 2798 
S.K. Nasim v. State of W.B., (Sanjay Kumar and Alok Aradhe, JJ.), 2025 SCC OnLine SC 2797 
State of U.P. v. Ajmal Beg, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2025 SCC OnLine SC 2801 
State of U.P. v. Milkiyat Singh, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC 2802 

  
Allahabad High Court   [10] 

Commr. Navodaya Vidyalaya Samiti v. Neeraj Suri, (Attau Rahman Masoodi and Subhash 
Vidyarthi, JJ.), 2024 SCC OnLine All 9689 

Dinesh Kumar Srivastava v. State of U.P., (Pankaj Bhatia, J.), 2025 SCC OnLine All 8063 
Hema Bhatnagar v. State of U.P., (Abdul Moin, J.), 2024 SCC OnLine All 9692 
Mahendra Singh v. State of U.P., (Alok Mathur, J.), 2024 SCC OnLine All 9690 
Manisha Singh v. State of U.P., (Alok Mathur, J.), 2024 SCC OnLine All 9693 
Prakash Rai v. State of U.P., (Neeraj Tiwari, J.), 2024 SCC OnLine All 9688 
Resu Singh v. State of U.P., (Alok Mathur, J.), 2024 SCC OnLine All 9691 
Shailendra Kumar v. State of U.P., (J.J. Munir, J.), 2024 SCC OnLine All 9686 
Shri Triveni Sanskrit Mahavidyalaya v. State of U.P., (Prakash Padia, J.), 2024 SCC OnLine All 

9687 
Shrish Kumar Malviya v. State of U.P., (Vivek Kumar Singh, J.), 2025 SCC OnLine All 8062 
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Andhra Pradesh High Court   [60] 
A. Vasu Deva Rao v. India Infoline Finance Ltd., (Cheekati Manavendranath Roy and Tuhin Kumar 

Gedela, JJ.), 2025 SCC OnLine AP 4162 
A.P. Football Assn. v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 4197 
Abburi Srinivasa Rao v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4200 
B. Ramakrishna Reddy v. Commissioner, (Challa Gunaranjan, J.), 2025 SCC OnLine AP 4161 
Baipalli Ramesh v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine AP 4187 
Boyidi Durgarao v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2025 SCC OnLine AP 4204 
Chiramana Sivaji v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4169 
Chittimenu Kondayya v. State of A.P., (Ravi Cheemalapati, J.), 2025 SCC OnLine AP 4183 
Chukkaluru Ramesh Babu v. State of A.P., (Harinath. N, J.), 2025 SCC OnLine AP 4208 
Coles Centennial Telugu Baptist Church v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC 

OnLine AP 4189 
D Muniyamma v. State of A.P., (D Ramesh, J.), 2025 SCC OnLine AP 4181 
Debbe Sunkulamma v. State of A.P., (D Ramesh, J.), 2025 SCC OnLine AP 4182 
Devarakonda Prasad v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4193 
Dharma Shasta Contractors v. State of A.P., (Ravi Cheemalapati, J.), 2025 SCC OnLine AP 4176 
Doosari Grasamma v. State of A.P., (Cheekati Manavendranath Roy and Tuhin Kumar Gedela, JJ.), 

2025 SCC OnLine AP 4219 
Doppalapudi Usha Ramani v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 

4188 
Dunaka Ramakrishna v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4172 
Edarlapalli Bala Subrahmanyam v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 4213 
Exxella Infraprojects (P) Ltd. v. State of A.P., (Cheekati Manavendranath Roy and Tuhin Kumar 

Gedela, JJ.), 2025 SCC OnLine AP 4218 
Gandrala Suresh v. State of A.P., (K Sreenivasa Reddy, J.), 2025 SCC OnLine AP 4177 
Gangapatla Ramesh v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4206 
Gollapudi Sundar Kumar v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 4209 
Gottapu Kaminaidu v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4207 
Gunavanthi Jewellers v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4160 
Gurram Venkata Subba Rao v. State of A.P., (D Ramesh, J.), 2025 SCC OnLine AP 4180 
GVV Satyanarayana v. State of A.P., (D Ramesh, J.), 2025 SCC OnLine AP 4184 
H Kantharaju v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 4201 
Jasti Sukanya v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4191 
JBD Educationals (P) Ltd. v. State of A.P., (Ravi Nath Tilhari and Subhendu Samanta, JJ.), 2025 

SCC OnLine AP 4217 
Kantamani Ramesh Babu v. State of A.P., (Harinath. N, J.), 2025 SCC OnLine AP 4167 
Karanam Raghava Rao v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 4190 
Kola Pushpalatha v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 4168 
Kottamaddi Nagaraju v. State of A.P., (D Ramesh, J.), 2025 SCC OnLine AP 4171 
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Kumar Hospitals (P) Ltd. v. Union of India, (Cheekati Manavendranath Roy and Tuhin Kumar 
Gedela, JJ.), 2025 SCC OnLine AP 4216 

Madri Santhoshamma v. State of A.P., (D Ramesh, J.), 2025 SCC OnLine AP 4163 
Makkena Anjali v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4203 
Medisetti Rama Satya Rao v. Union of India, (Sumathi Jagadam, J.), 2025 SCC OnLine AP 4198 
Naredia Nalini Kumari v. State of A.P., (Ravi Cheemalapati, J.), 2025 SCC OnLine AP 4175 
Narla Madan Prabhakar Reddy v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine 

AP 4195 
Narvaneni Murali v. Station House Officer, (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 

4199 
Neerugatti Venkatesh v. State of A.P., (D Ramesh, J.), 2025 SCC OnLine AP 4174 
Nune Madhu Venkata Nagireddy v. State of A.P., (Ravi Cheemalapati, J.), 2025 SCC OnLine AP 4179 
Paleti Ramanaiah v. State of A.P., (D Ramesh, J.), 2025 SCC OnLine AP 4185 
Panisetti Kiran Kumar v. State of A.P., (D Ramesh, J.), 2025 SCC OnLine AP 4178 
Peethala Vinay Kumar v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4192 
Peram Surendra Babu v. State of A.P., (Ravi Cheemalapati, J.), 2025 SCC OnLine AP 4170 
Pilli Kanaka Mahalakshmi v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 4202 
Pioneer Elastic (India) (P) Ltd. v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 

SCC OnLine AP 4215 
RC Infrastructures v. State of A.P., (Harinath. N, J.), 2025 SCC OnLine AP 4205 
S Praveen Kumar v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4173 
Sripalasetti Nagendramma v. State of A.P., (Ravi Cheemalapati, J.), 2025 SCC OnLine AP 4165 
State of A.P. v. Pinnamraju Venkatapathi Raju, (Ravi Nath Tilhari and Maheswara Rao Kuncheam, 

JJ.), 2025 SCC OnLine AP 4211 
Tallam Lakshmi Padma Priya Anjana Devi v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 

SCC OnLine AP 4164 
Tammisetti Narasimha Raju v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 

4196 
Thota Vasudeva Rao v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4166 
Thummala Baby v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4210 
Vyyuru Hema Siva Kishore v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 

4194 
Y. Neelakantha v. G. Hampaiah, (Ravi Nath Tilhari and Subhendu Samanta, JJ.), 2025 SCC OnLine 

AP 4212 
Yalamanchili Naga Lakshmi v. State of A.P., (D Ramesh, J.), 2025 SCC OnLine AP 4186 
Yelduti Srinivas v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 4214 
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Bombay High Court   [36] 
Air Corpn. Employees Union v. Union of India, (Dipankar Datta, C.J. and M.S. Karnik, J.), 2022 

SCC OnLine Bom 12058 
Air India Staff Colony Assn. v. Mumbai International Airport Ltd., (R.N. Laddha, J.), 2024 SCC 

OnLine Bom 5146 
Akhil Anil Chitre v. State of Maharashtra, (A.S. Gadkari and Ranjitsinha Raja Bhonsale, JJ.), 2025 

SCC OnLine Bom 4986 
Ambrosia Restaurants (P) Ltd. v. Sunita Dileep Nevatia, (Gauri Godse, J.), 2025 SCC OnLine Bom 

4974 
Anuradha A. Karnik v. TRO, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom 4955 
Armstrong Infrastructure v. State of Maharashtra, (G.S. Kulkarni and Jitendra Jain, JJ.), 2023 SCC 

OnLine Bom 3326 
Arrow Business Development Consultants (P) Ltd. v. Union Bank of India, (R.I. Chagla and Farhan 

P. Dubash, JJ.), 2025 SCC OnLine Bom 4985 
Asian Builders & Contractors v. Milind Narsing Swami, (Firdosh P. Pooniwalla, J.), 2025 SCC 

OnLine Bom 4957 
Bansasl & Co. v. Agricultural Product Market Committee, (Gauri Godse, J.), 2025 SCC OnLine 

Bom 4984 
Bharat Ganpat Pawar v. Mohan Zipru Bhavsar, (Gauri Godse, J.), 2025 SCC OnLine Bom 4981 
Buildcon Sethia Construction v. Dipti Coop. Housing Society Ltd., (Gauri Godse, J.), 2025 SCC 

OnLine Bom 4958 
Dhanraj Maruti Jadhav v. Shalan Vasantrao Jadhav, (Gauri Godse, J.), 2025 SCC OnLine Bom 

4977 
Girish Sundarji Karia v. Municipal Corpn. of Greater Mumbai, (Gauri Godse, J.), 2025 SCC OnLine 

Bom 4966 
Hotel Sahil (P) Ltd. v. Mumbai Municipal Corpn. of Greater Bombay, (Gauri Godse, J.), 2025 SCC 

OnLine Bom 4967 
Housabai Anant Sathe v. Khandu Pandu Sathe, (Gauri Godse, J.), 2025 SCC OnLine Bom 4982 
ICICI Bank Ltd. v. State of Maharashtra, (Dr Neela Gokhale, J.), 2025 SCC OnLine Bom 4987 
Jitendra Gorakh Megh v. Additional Collecter & Appellate Tribunal, (R.I. Chagla and Farhan P. 

Dubash, JJ.), 2025 SCC OnLine Bom 4956 
Kamesh Bhagwan Sajnani v. Brihanmumbai Municipal Corpn., (Gauri Godse, J.), 2025 SCC OnLine 

Bom 4969 
Laxman Nana Kadu v. Purushottam Nana Kadu, (Gauri Godse, J.), 2025 SCC OnLine Bom 4972 
Mayank Jaswantlal Shah v. Prime Developers, (Abhay Ahuja, J.), 2025 SCC OnLine Bom 4959 
Mohd. Eqbal Abdulgaffor Xeque Daud v. Municipal Corpn. for Greater Mumbai, (Gauri Godse, J.), 

2025 SCC OnLine Bom 4968 
Municipal Corpn. of Greater Mumbai v. Abdul Kased Shaikh, (Gauri Godse, J.), 2025 SCC OnLine 

Bom 4975 
Pratap Singh Karki v. Municipal Corpn. of Greater Mumbai, (Gauri Godse, J.), 2025 SCC OnLine 

Bom 4970 
Ramesh Madhukar Deole v. CIT, (G.S. Kulkarni and Advait M. Sethna, JJ.), 2024 SCC OnLine Bom 

5145 
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